Second -Floor, L
Commercial Gomplex,
Indiranagar, ]
Bangalore~560 03g,

Miscellaneous_Appln.No.245 of 1994_ip

Dated:~ ' .
14 JUK X

_ APPLICATION NUMBER: 871 of 1993

APPLWS’: . RESPCNDENTS:

~.
~

2. The Administrative Officer; - - - ~.
-~ Central Institute of Goastal Engineering
" for Fishery,No.64,Palace Road,Bangalore-52.

-3 Sri.M.,V,Vasudeva Rao,Addl.C.G.SiC.
o " High Court Bldg,Bangalore-l.

Subject:= Forwarding -#f copies cf the:Orders passed by-the -
Central adminisirative Tribunal,Bangalore.

Please find_enclosed herewith a copy nf tha WRDER/

STAY -wRDER/INTERIM ORDER/, p355°d bY'thiS Tribunal. in the above

gmentioned application(s) on 07-06~1994. R
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Smﬁ;ﬁéjélakshmi K.A. and another  vps. Secretary,M/o.Agriculture

.New Delhi.and QEhers.
1 Sri.H.L.Sridhara Murthy,Advocate, S
, No.61,Second Cross,G.P.Extension, -~ -~ - -
T - © . . Bangalore-560 019.
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ORDERS ON M,A,245/1994 in 0,.A.871/93

Heard,

In the circumstances mentioned, the

%dme for compliancs of our order in O.A.
<

ﬁ71/1993 is extended for a further period

'of12 months from the date of this order,

"¢Thera will be no further extension,

ke _Ed—
m(a) - e

TRUE CQPY.

Qﬁoﬁd
CER
SEE“?’\{_ ﬁi.wa TRIBUTIAL
‘o] BERSH

L
LR

W6




e - pory
B Shahry ¥ WHICRATEIS L BISTr i X DOV DTV MRIIIETFR S AL L T | et o A 25 ¥rees et
T ARSI RN T AT e TEE IR REhL .

CENTRRL ADMINISTRATIUE TR IBUNAL
- BANGALORE BENCH

. Second Floor,
Commercial Complex, -
Indiranagar,

Bangalore-38

| Dated: 21 JAN1994
RPPLICATION NO(s) BT |

RPPL ICANTS: ‘ QEaPUNDCNTS
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~SUBJECT:=~ Foruarding of copies of the Ordess passed by
the Central Rdministraetive Tribunel »Bangalore,
. : = XXX~

Pleese find enclosed herewith & copy of the

ORDER /STAY BROER/ TWEERHT DRDER/, Passed by this Tribunal
5((‘3(64

in the above mentioned appllcatlon(s) on
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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH: BANGALORE

RPPLICATION NO,871/1993

DATED THIS THE ELEVENTH DAY Of JANUARY, 1994

Present: Mr. Justice P.K. Shyamsunder, Vice Chairman

Mr. T.V, Ramanen, Member (A)

1) Smt. K.A, Rajalakshmi
Aged abcut 43 years
D/0.Shri K.S. Aswathaiah
Stenograspher Grade-I111
Office of the Central Institute
Of Coastal Engineering For Fishery
64, Palace Road, Bangalore-560 052 oo

2) Shri N. Nagendra Rao
Aged abcut 35 years
S/o. Shri N,R. Nzgesh Rao
Stenojrapher Grade-II1
Office of the Central Institute of
Coastal Engimeering for Fishery
64, Palace Road, Bsngalore-52, esees Applicents

(By Shri H.L. Sridhara Murthy, Advocate)

1) Union of India
represented by its Secretary
Ministry of Agriculture
Department of Agriculture and
Co-operation, 'Krishi Bhavan'
New Delhi - 110 001,

2) The Director

Central Institute of Coastal
Engineering for Fishery

64, Pelace Poad, Bengalore-52 sseeo Respondents
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Mr. Justice P.K, Shyamsunder, Vice Chairman

“Fo the Study Team Recommendetions on the basis of which the

upgradation of the post of Stenographer Gr.III to Gr,II istc be

carried out, We are tolc the applicants have been stagnating
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(P.¥, SHYA"3UNDER)
VICE CHAIRNMAN
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